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Accidents in Coal Mines

@3447. SHRI SUNIL BASU RAY:

- Will the Minister of LABOUR be

pleased to state:

(a) _whether the number of acci-
dents is increasing in the coal mines;
.(b) if so, what is year-wise and

company-wise break-up of accidems
since 1973, = 7 TeEO W A

(c) what were the causes of these
acc:dents
ERFRER & = B
.(d) whay, ig the number of fatal and
serioug accidents, place-wise, category-
wise since 1975;

(e) whether any remed1a1 action

2! has ‘been taken in this regard; and

(f) what iz the status of the report
on these actions, if any, taken so far?

THE MINISTER QF STATE OF
THE MINISTRY OF LABOUR (SHRI
P. A, SANGMA): (a) There has been
a general decline in the number of
‘accidents in coal mines since the year
1975.

in State-
cXLITI,

are given
ment-I, [See Appendix
Annexure No. 129].

(c) These accidents have occurred
due to various causes such as fall of
roof and sides; transportation machi-
nery: explosi 1ves electricity, gas, fall
of persons and obJects eruption of

- water etc.

(d) Figrues are given in Statement
II. [See Appendix CXLIII, Annexure
No. 130]. -

(e) and (f) The Department of
Coal have indicated that-they have
taken the following measures to pro-
mote salety in coal mines:—

@Previously Unstarred Question
2482 transferred from the 17th Aug-
ust 1987.
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(i) Workers’ = participation in
safety matters  through  regular
meetings of safety Committee, hold-
ing of tripartite safety meeting at
the mine level, at area level, at
corporate level.

(ii) Implementation of recommen-
dations of various Conference and
Standing Committees, hesides com-
pliance with the provisions of the
statute,

(iiiy Training ang re-training of
workmen.

(iv) Special attention to gupport
of roof and sideg in underground
‘mines, and introduction of safer
technology of long-wall mining and
open cast mining.

(v) Introduction of tele-monitoring - -
system, tele-communication system,
observance of mine gafety weeks
and organising special safety drives
ete. i i

2. Directorate Genera! of Mines
Safety, Dbanbad also takes appro-
priate action including issue of notices
for improvement of a mine and work
practices, prohibiting employment in
or about a mine or part thereof, sus-
pension of statutory certificates and
launching of prosecution,
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New Consumer Price Index

@3469. SHRI KALPNATH RAI:
‘Wil! the Minister of LABOUR be
pleased to state: F

(a) whether Government propose to
start a new consumer price jndex with
1982 as the base year; and

(b) if so, details of the same and
when the new index will ceme into
being?

THE MINISTER OF STATE OF

‘THE MINISTRY OF LABOUR
(SHRI P. A. SANGMA): (a) yes, Sir.
~ (b) The new series of consumer

price index numbers will be more
bread-based coverjng 7 sectors of em-
ployment, namely, factories, mines,
plantations, motor transport, eleclri-
city generation and distribution, Ports
and Docks, and Railways, as against 3
sectors in the existing series with 1960
a3 the base year. The new series will
use indices of 70 Centres all gver the
country ag against 50 centres in the
current series, Ip the case of rationed
commodities, the new price index will
take into account actual availability
of supply at Fair Price Shops, rather
than the admissible quantum. The
number of markets covered hag heen
increased from 142 to 226. The new
serjes covers more items in the con-
sumption basket as compared 10 the
existing series.

@Previously TUnstarre§ Question
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The new series will be introduced
a&s s00n as consu.‘tatmn with the users
is over,

Firing by Pakistan Rangers

@@3470. SHRI SURESH KAL-
MADI: Will the Minister of HOME
AFFAIRS be pleased to state:

(a) whether it is a fact that the
Pakistani Rangers haq fired heavily
on Indian forces at a border security
force barricade in Wagha Sector in
the first week of July, 1987,

(b) if so, what are the details of the
incident and casualties, if any; ,

(c) whether it is a fact that the
Government have information that
the Pak. Rangers were handin-glace
glove with the top smugglers of ihe
Indian and Pakistanj States of Punjab;
and

(d) if so, what are the details of the
information? C e

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AFFAIRS
(SHRI CHINTAMANI PANIGRAHI):
(a) and (b) It is a fact that a BSF
Naka party Ex-BOP Dhariwal, Amrit-
sar Sector was fired upon by intru-
derg wearing uniform of Pak. Ran-
gers. The incident took place on the
6th July, 1987 at about 0315 hrs., when
the BSF troops were advancing to
search the area  after an encounter
with § intruders from Pakistan which
resulted in the death of 2 intruders
while the remaining 3 managed 1o
escape. A girong protest was lodged
by the BSF with the Wing Comman-
der of Pak. Rangers regarding the
above jncident of firing by Pak, Ran- -
gers on BSF troops. Pak. Rangers
had lodged a counter-protest denying
their involvemeny in the incident and
had blamed the BSF for firing on
their troops. 'This was denied by
BSF,

@ @Previiously Unstarred Question
3094 transferred from 'the 20th Aug-
ust, 1987




